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Mr. P.N. Jatti, Counsel for applicant. 
Mr. Mukesh Agarwal, Cou!'lsel for respondents. 

. After arguing the matter at length, learned cot.msel for 
the applicant wishes -to withdraw the OA with · liberty 
reserved to him to challenge the Department of Posts . 
(Postal . Assistants and Sorting Assistants) Recruitment 
Rules, 2002. 

The· OA stands dismissed as withdrawn with liberty 
reserved to the applicant to challenge the Department of 
Posts (Postal Assistants and Sorting Assistants) Recruitment 
Rules, 2002 by filing substantive OA. 
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